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 Veeranam  project  which  has  miserably  failed
 During  the  Emergency  Madam  Indira  Gandhi
 announcedthe  Telugu  Ganga  Project  but  itwas
 notimplementedby  the  Congress  Govemment
 of  Andhra  Pradesh  and  Maharashtra  Dunngthe
 MGR  sregime  we  have  advanced  sufficient
 amount  to  Andhra  Pradesh  Government  The
 present  Tamil  Nadu  Governments  taking  ail
 necessary  and  effective  steps  to  combat  this
 water  problem  (interruptions)  Sir  there  had
 been  failure  of  monsoon  inthe  catchment  area
 adjoining the  Madras  City  Hencethere  had  not
 beenenoughstorage  :admit  inthetanks  New
 our  Government  made  elaborate  arrangement
 to  get  water  from  Neyveli  through  rail  transport
 Weare  doing  ourbestin  the  area  ०  distnbution
 Sir  rain  and  wateris  notin  the  province  of  State
 GovemmentorCentralGovemment  So  lrequest
 the  Congress  Members to  pray for  enough  rain
 in  Tamil  Nadu  especially  in  Madras  City  Inthis
 connection  |  would  request  Shn  Narasimha
 Rao  Government  to  implement  the  Cauvery
 Tribunal  awardimmediately  which  willhelp to
 solve  the  drinking  water  probelm  and  help
 imngation  throughout  Tamil  Nadu

 Sir  |  wantto  raise  another  important  matter
 Regarding  the  postponement  of  Ranipet
 Assemblyelection  (/nterruptions)*

 MR  DEPUTY  SPEAKER  !tdoesnotgoon
 record  Now  papers  Laid  onthe  Table  Shn
 Arvind  Netamy!

 *  (interruptions)

 THE  MINISTER OF  WATER  RESOURCES
 AND  MINISTER  OF  PARLIAMENTARY
 AFFAIRS  (SHRI  VIDYACHARAN  SHUKLA)
 Sir  kindly  see  that  ॥  does  not  goon  record  It
 cannot  goon  record

 MR  DEPUTY  SPEAKER  Itdoesnotgoon
 record  Ihave  already  told

 (Interruptions)

 “Notrecorded
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 PAPERS  LAID  ON  THE  TABLE

 Review  on  the  working  of  and  Annual
 report  of  the  Madhya  Pradesh  State  Diary
 Development  Corporation  Ltd  Bhopal  for
 1991-92  and  statements  for  delay  म  laying

 these  Reports

 [Engtish]

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE (SHPI  ARVIND
 NETAM)  !begtolay  onthe  Table

 (1)  |  Acopy  each  of  the  following  papers
 (Hindi  and  English  versions)  under
 section  619A  of  the  Companies  Act
 1956

 (a)  (1)  Statement  regarding  Review  by  the
 Government  on  the  Working  of  the
 Madhya  Pradesh  State  Dairy
 Develepment  Corporation  Limitea
 Bhopal  forthe  year  1990  91

 (1)  Annual  Report  ofthe  Madhya  Pradesh
 State  Dairy  Development  Corporation
 Limited  Bhopal  forthe  year  1990  91
 alongwith  Audited  Accounts  and
 comments  of  the  Comptroller  and
 Auditor  General  thereon

 (  Placed  tn  the  tibrary  See  No  LT
 3912/93)

 (0)  (1)  Statement  regarding  Review  by  the
 Government  on  the  working  of  the
 Madhya  Pradesh  State  Dairy
 Development  Corporation  Limited
 Bhopal  forthe  year  1991.0  92

 (॥)  Annual  Report  ofthe  Madhya  Pradesh
 State  Dairy  Development  Corporation
 Limited  Bhopal  forthe  year  1991.0  92
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 alongwith  Audited  Accounts  and
 comments  of  the  Comptroller  and
 Auditor  General  thereon

 (2)  Twostatements  (Hindi  and  English
 versions)  showing  reasons  for  delay
 iniaying  the  papers  mentioned  at  (1)
 above

 (Placedin the  Library  See  No  LT  3913/
 93)

 Standards  of  weights  and  Measures
 (Packaged  Commodities)  Amendment

 Rules  1993.

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY OF  CIVILSUPPI  IES,  CONSUMER
 AFFAIRS  AND  PUBLIC  DISTRIBUTION  AND
 MINISTER  OF  STATE  INTHE  MINISTRY  OF
 COMMERCE  (SHRIKAMALUDDINAHMED)
 !begtolay onthe  Table  acopy  of  the  Standards
 of  Weights  and  Measures  (Packaged
 Commoditis)  Amendment  Rules,  1993,  (Hindi
 and  English  versions)  published  in  Notification
 NO  G  5  नि  252(E)  in  Gazette of  India  dated  the
 2ndMarch,  1993,  undersub-section  (4)  ofsection
 83  of  the  Standards  of  Weights  and  Measures
 Act,  1976

 (Placed  inthe  Library,  SeeNo  LT-3914/93)

 Report  of  the  Comptrolier  and  Auditor
 General of  india  Union  Government  (No.4

 of  1993)  for  the  year  ended  31.3.92  etc.

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  FINANCE  (SHRI
 MV  CHANDRASHEKHARA  धी निल)  Ibeg
 to  lay  on  the  Tabie-

 (1)  Acopy  each  of  the  following  Reports
 (Hindi  and  English  versions)  under
 article  151(1)  ofthe  Constitution

 (1)  Report  ४  the  Comptrolierand  Auditor
 General  of  India  Union  Govemment
 (No  40f  1993)  forthe  year  ended  the
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 31stMarch,  1992  (Revenue  Receipts

 Indirect  Taxes)

 (Placed  in  Library  SeeNo  LT-3915/93)

 (1)  Report of  the  Comptroller  and  Auditor
 General  of  India  Union  Government
 (No  7 of  1993)  forthe  year  ended  the
 31st  March  1992  (Posts  and
 Telecommunications)

 (Placed  inthe  Library  SeeNo  LT-3916/
 93)

 (u)  Report  of  the  Comptroller and  Auditor
 Generalof  india-  Union  Govemment
 (No  1  of  1998)  forthe  yearendedthe
 31st  March,  1992  (Civil)

 (Placed  inthe  ।  brary  SeeNo  LT-3917/
 98)

 (2)  A  copy  of  the  Union  Government
 Appropriation  Accounts  (Postal
 Services)  forthe  year  1991-92,  (Hind:
 and  English  versions)

 (Placedin  Library,  SeeNo  LT-3918/
 93)

 (3)  A  copy  of  the  Union  Government,
 Appropriation  Accounts
 (Telecommunication  Services)  forthe
 year  1991-92,  (Hindi  and  English
 versions)

 (Placed  in  the  Library  SeeNo  LT-
 3919/93)

 (4)  A  copy  of  the  Union  Government,
 Finance  Accounts  for  the  year  1991-
 92,  (Hindi  and  English  versions)

 (Placed  inthe  Librory  SeeNo  LT-
 3920/93)

 (5)  A-copy  of  the  Union  government,
 Appropnation  Accounts  (Civil)  forthe
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 [Sh.  M.V.Chandrashekhera Murthy}  (@)  Annua!  Report  of  the  Haryana  Agro
 industries  Corporation  Limited,

 year  1991-92,  (Hindi  and  English  Chandigarh,  for  the  year  1991-92,
 versione).  Audited  Accounts  and

 cornments  of  the  Comptoiier  and
 (Placedin  the  Library  SeeNoLT-  Auditor  Generalthereon.

 3821/88)
 (Placedinthe  Library,  SeeNo.  LT-3923/

 Review  on  the  working  ofand  Annual  ;
 report of  the  Andhra  Pradesh  Stete  Agro
 industries  Department  Corporation  Ltd.  (दो  (@)  Review  by  the  Government on  the
 Hyddhrabad:  For  1क  October  -  to  31  working  of  the  Uttar  P-adesh  State

 March  -  etc.  Agro  industrial  Corporation  Limited,
 Lucknow, forthe  year  1986-87.

 THE  MINISTER  OF  STATE  IN  THE  (व)  Annual  Report  of  the  Uttar  Pradesh
 MINISTRY  OF  AGRICULTURE  (SHRIARVIND  State  Agro  INdustrial  Corporation
 NETAM):  Sir,  on  behalf  of  Shri  5.  Krishna  Limited,  Lucknow,  forthe  year  1986-
 Kumar,  |  begto  lay  on  the  Tabie-  87,  alongwith Audited  Accounts  and

 comments  of  the  Comptroller  and
 (1)  |  Acopy  each  of  the  folowing  papers  Aasdtor  General  thereon.

 (Hindi  and  English  versions)  under
 section  619A  of  the  Companies  Act,  (Placedinthe Library,  SeeNo.  LT-3824/
 1956:-  8

 (a)  ह)  Review  by  the  Government on  the  (d)  (i)  Review  by  the  Government on  the
 working  of  the  Andhra  Pradesh  State  working  of  the  Maharashtra  Agro-
 Agro  Industries  Development  Industries  Development  Corporation
 Corporation  Limited,  Hyderabed,  for  Limited,  Bombay,  forthe  year  1991-
 the  period  from  the  1st  October,  -  9
 tothe31stMarch,  1988.

 (i)  Annual  report  of  the  Andhra  Pradesh

 the  -  -  1st  October,  -
 to  the  31st  March,  1988,  alongwith
 Audited  Accounts  and  comments of
 the  Comptroiier and  Auditor  General
 thereon.

 (Placedin the  Library  SeeNo.  LT-3822/
 ;

 (0)  ह)  -  -  the  Government  on  the
 working  ofthe  Haryana Agro  industies

 Conporaton  ्  Chenigartiter the  year  1991-62.

 हिं)  Annual  Report  of  the  maharashtra
 Agro- नवतेघड 85 नक 8 5... 5०...  Development

 (2)  Four  Statements  (Hindi  and  English
 versions)  showingressonsfordetay  in
 baying  the  papers  mentioned at  (1)
 above.

 {(Placedin the  Library,  SeeNo.  LT  3922-
 3825/93)
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 (3)  Acopy  ofthe  Report  (Hindi  and  English

 versions)  of  the  Comptroleer  and
 Auditor  General  of  India  Union
 Government  (No.10  of  1992)
 (commercial)  State  Farma
 Corporation  of  India  Limited  under
 article  151(1)  of  the  Constitution.

 (Placedin the  Library,  See  No.  Lt-3926/
 93)

 Reviw  on  the  working  ofand  Annual
 Report  of  the  School  of  Pianning  and
 Architecture, New  Dethi,  for  1990-01  etc.

 THE  DEPUTY  MINISTERINTHEMINISTRY
 OF  HUMAN  RESOURCE  DEVELOPMENT
 (DEPARTMENT  OF  EDUCATION  AND
 DEPARTMENT  OF  CULTURE  (KUMARI
 SELJA):  Ibegtolay on  the  Table-

 (1)  (i)  Acopy  ०  the  Annual  Report  (Hindi  and

 (2)

 English  versions)  of  the  Schoo!  of
 Planning  and  Architecture, New  Delhi,
 forthe  year  1990-91,  alongwith  Audited
 Accounts.

 (i)  Acopy  ofthe  Review  (Hindiandengiish
 versions)  by  the  Governmenton  the
 working  of  the  Schools  of  planningand
 Architecture,  New  Delhi,  forthe  year
 1990-91.

 A  statement  (Hindi  and  English
 versions)  showing  reasons  for  delay  in
 laying  the  papers  mentioned  at  (10
 Above.

 (Placedin  Library  SeeNoLT-3927/93)

 (3)  (i)Acopy  ofthe  Annual  Report  (Hindiand
 English  versions)  ofthe  Rampur  Raza
 Library,  Rampur,  forthe  year  1990-91,
 alongwith Audited  Accounts  undersub-
 sechon  (2)  of  secton  22  of  the  Rampur
 Raza  Library  Act,  1975.

 (व)  Acopy  ofthe  Review  (Hindi  and  English
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 versions)  by  the  government  on  the
 working  of  the  Rampur  Raza  Library,
 Rampur, forthe  year  1990-91.

 A  statement  (Hind:  and  English
 versions)  showing  reasons  for  delay  in
 laying  the  papers  mentioned  at  (3)
 above.

 (Placedin  Library  SeeNo.  LT-3928/93)

 (5)  ()Acopyofthe  Annual  Report  (Hindi  and

 (6)

 English  versions)  of  the  University
 Grants  Commission,  new  Delhi,  for
 the  year  1991-92,  undersection  18  of
 the  University  Grants  Commission
 Act,  1956.

 (i)  Acopy  ofthe  Review  (Hindiand  English
 versions)  by  the  Government on  the
 working  of  the  University  Grants
 Commission,  New  Delhi  forthe  year
 1991-92

 Astatement (Hindand  English  version)
 showngreasonsfordelayinlayngthe
 papers  metionedat  (5)  above

 (Placed  in  Library  SeeNo.  LT-3929/93)

 (7)  (i)  Acopy  of  the  Annual  Report  (Hinid  and
 English  versions)  of  the  Regional
 Institute  of  Technology,  Jamshedpur,
 for  the  year  1990-91

 (1)  Acopy  of  the  Annual  Accounts  (Hindi
 and  English  versions) of  the  Regional
 Insititute of  Technology,  Jamshedpur,
 for  the  year  1990-91.  together  with
 Audit  Report  thereon.

 (iti)  Acopy  of  the  Review  (Hind:  and  English
 versions)  by  the  Government on  the
 working  of  the  Regional  institute  of
 Technology,  Jamshedpur,  forthe  year
 1990-91.

 (8)  Astatement  (Hindi  and  English  versions)
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 showingreasons  for  delay  inlayingthe
 papers  mentionedat  (7)  above

 (PlacedinLibrary  SeeNo  LT-3930/93)

 (9)  ())Acopy  ofthe  Annual  Report  (40101  and
 English  versions)  ofthe  Indian  Institute
 of  Management,  Caicutta,  forthe  year
 1991-92,  alongwith  Audited  Accounts

 (॥)  Acopy  ofthe  Review  (Hindiand  English
 versions)  by  the  Government  on  the
 working  of  the  indian  Institute  of
 Management,  Calcutta,  forthe  year
 1991-92

 (10)  A  statement  (Hindi  and  English
 versions)  showingreasons fordelay  in
 laying  the  papers  mentioned  at  (9)
 above

 [PlacedinLibrary  SeeNo  LT-3931/93]

 (11)  (1)  Acopy  ofthe  Annual  Report  (Hindi  and
 English  versions)  of  the  Salar  Jung
 Museum  Board,  Hyderabad,  for  the
 year  1991-92

 (1)  Acopy  of  the  Annual  Accounts  (Hindi
 and  English  versions)  by  the
 Govemmenton the  workingofthe  Salar
 Jung  Museum  Board,  Hyderabad,  for
 the  year  1991-92

 (॥)  A  copy  of  the  Review  (Hind!  and
 English  versions)  by  the  Government
 ontheworlangofthe  SalarjungMuseum
 Board,  Hyerabad,  forthe  year  of  1991-
 92

 (12)  A  statement  (Hind!  and  English
 versions)  showing  reasons  for  dlay  in
 laying  the  papers  mentioend  at  (11)
 above

 [Placedinthe  Library  SeeNo  LT-3932/
 93]

 (13)  (1)  Acopy  of  the  Annual  Report  (Hindi  and
 English  versions)  of  the  National
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 Museum  Institute  of  History  of  Art,
 Conservation  anbd  Museology,  New
 Delhi,  forthe  year  1991-92  alongwith
 Audited  Accounts

 (i)  Acopy  of  the  Annual!  Report  (Hind:
 and  English  versions)  by  the
 Governmnet  on  the  working  of  the
 National  Museum  Institute  of  History
 of  At,  Conservation  andMuseology,
 New  Delhi,  for  the  year  1991-92

 (14)  A  statement  (Hindi  and  English
 versions)  showing  reasons  for  delay  in
 laying  the  papers  mentioned  at  (13)
 above

 (Placedin  Library,  SeeNo  LT-3933/93)

 (15)  (1)  Acopy  ofthe  Annual  Report  (Hindi  and
 English  versions)  of  the  Indian
 Museum  Calcutta,  forthe  year  1990-
 91,  alongwith  Audited  accounts

 (it)  Acopy  ofthe  Review  (Hindiand  Engltsh
 versions)  by  the  Governmnet  on  the
 working  of  the  Indian  Museum,
 Calcutta,  forthe  year  1990-91

 (16)  A  statement  (Hind:  and  English
 versions)  showing  reasons  for  delay  in
 laying  the  papers  mentioned  at  (15)
 above

 (Placed  in  Library,  SeeNo  LT-3934/93)

 13.06  hrs.

 PUBLIC  ACCOUNTS  COMMITTEE

 Forty-Fifth  Report
 and

 Forty-Sixth  Report

 [English]

 SHRIATAL  BIHAR!  VAJPAYEE  (Lucknow)
 Sir,  lbegto  present the  following  Reports  (Hind:


